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Agreement between 1 J  M. A. and 

Union* of Jot* Worker*

7987. SHRI INDRAJIT GUPTA : Will 
the Minister of FOREIGN TRADE be plea
sed to state :

(a) whether the Indian Jute Mills Asso
ciation has signed an agreement on the 7th 
May, 1972 with the unions of jute workers 
fcr higher wages and other benefits;

(b) if so, the total estimated cost per 
annum of the additional wages and allowan
ces to the industry;

(c) whether the Indian Jute Mills Asso
ciation has approached Government for any 
compensation in the shape of reduced taxes, 
exche of export duties or higher prices for 
‘B Twill’ sacks;

(d) if so, Government’s reaction in the 
matter; and

(e) whether the (unprecedented) profits 
of the mills in 1971 have given them 
enough margin to absorbed higher labour 
costs ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE) : (a) Yes, Sir.

(b) As per e timate prepared by the 
Industry about Rs. 20 crores.

(c) No, Sir.

(d) Does not arise.

(e) The capacity to pay higher wages

must obviously have been taken into account 
while arriving at the settlement.

Im port Licence* for I*l» Alloy Steel 
Private and F a rM h o ttu a  T ra

ders, Indore

7988. SHRI PHOOL CHAND VERMA : 
Will the Minister of FOREIGN TRADE be 
pleased to state the number of import licen
ces granted to Ish Alloy Steel Private Ltd., 
Indore and Purushottam Traders Private 
Ltd., Indore during the last three years, year- 
wise, and the purpose and value thereof ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE): Particulars of all import 
licences issued are published in the Weekly 
Bulletin of Industrial Licences, Import 
Licences and Export Licences, copies of
which are supplied regularly to Parliament 
Library.
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